
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

CORAM Present:

C.S.P. No. 846 / IMAHI / 2Or7

SHRI M-K. SHRAWAT
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE.CUM-ORDER SHEE"T OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAI COMPAI.IY LAW TRIBUNAL ON 21.12.2017

NAME OFTHE PAEIIES: M/s. Oricon Enterprises Limited.

SECTION OF THE COMPANIES ACT: 391 to 394 of t}le Companies Act 1956
and 23O to 232 of lhe Companies Act, 2013.

S. No NAME DESIGNATION SIGNATURE

ORDER
csP 845 I 230-232 I NCLT I i4B I |tlAH I 20L7
csP a46l 230-2321NCLT I MB I MAH 12017

None present. List this matter on 16.2.2018

sd/- sd/-
V. NALLASENAPATHY
Member (Technical)

M. K. SHRAWAT
lvlember (Jud cial)


